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Abhay Jain v. High Court of Judicature for Rajasthan, (J.B. Pardiwala and Manoj Misra, 1J.), 2024
SCC OnLine SC 6318

Amravati Municipal Corpn. v. Ganesh Dadarao Anasane, (P.S. Narasimha and Alok Aradhe, JJ.),
2026 SCC OnLine SC 1666

Avon Elastomers (India) v. Bajaj Allianz General Insurance Co. Ltd., (K.V. Viswanathan and Arun
Palli, JJ.), 2026 SCC OnLine SC 1669

EPFO v. Rachna Jhunjhunwala, (Manoj Misra and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1668
Jamnabai v. Vasudev, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine SC 1671

K. Suman Chandra v. Union of India, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 1678

Lahra Bai Tamre v. State of Chhattisgarh, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine
SC 1667

Lahra Bai Tamre v. State of Chhattisgarh, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine
SC 1665

Parbatsinh Dolatsang Dodiya v. Rameshbhai Harjibhai Makwana, (S.V.N. Bhatti and N.V. Anjaria,
JJ.), 2026 SCC OnLine SC 1674

Rambkrishna Chauhan v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
1676

Ravi Kumar Singh Malhotra v. State of M.P., (Sanjay Karol and Augustine George Masih, JJ.), 2026
SCC OnlLine SC 1670

Rupesh R Gaonkar v. State of Goa, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
3714

Shailendra Kumar Patel v. State of Chhattisgarh, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026
SCC OnlLine SC 1672

Shiv Pratap Singh v. State of U.P., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 1677

State of U.P. v. Brij Pal Singh, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
1673

Sujata Kumari v. Rahul Kumar, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1675

Amazon.Com NV Investment Holdings LLC v. CCI, (Vikram Nath and Sandeep Mehta, JJ.), 2026
SCC OnlLine SC 989

Assn. for Democratic Reforms v. Election Commission of India, (Surya Kant, C.J. and Joymalya
Bagchi, J.), 2026 SCC OnLine SC 990

Andhra Pradesh High Court [18&]

Anjani Stone Crusher v. State of A.P., (Lisa Gill, C.J. and Ravi Cheemalapati, J.), 2026 SCC OnLine
AP 2928

Chirumamilla Suneetha v. Chirumamilla Suresh, (Subhendu Samanta, J.), 2026 SCC OnLine AP
2924

G.V. Srinivasa Rao v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 2922

Jampani Satyanarayana v. Canara Bank, (Battu Devanand and Sunitha Gandham, JJ.), 2026 SCC
OnLine AP 2934
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Karri Appalanaidu v. State of A.P., (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 SCC
OnLine AP 2936

Makam Sumith v. Gummireddy Bharath Kumar Reddy, (Ravi Nath Tilhari and Purushottam Kumar
Chintalapudi, JJ.), 2026 SCC OnLine AP 2926

Mandula Khasim Bi v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2933

Mathi Venkata Lakshmi v. Pushadapu Sambasiva Rao, (Subba Reddy Satti, J.), 2026 SCC OnLine
AP 2920

Narra Paul v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 2923

P. Vanajamma v. Peddi Reddy Yoga Narasimha Reddy, (Ravi Nath Tilhari and Maheswara Rao
Kuncheam, JJ.), 2025 SCC OnLine AP 5228

Rai Pavithra v. State of A.P., (Ravi Nath Tilhari and Purushottam Kumar Chintalapudi, JJ.), 2026
SCC OnlLine AP 2932

Savari Eswaramma v. Parigala Anjinamma, (Ravi Nath Tilhari and Purushottam Kumar
Chintalapudi, JJ.), 2026 SCC OnLine AP 2931

Setty Bhaskara Rao v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 2925

State of A.P. v. Rendla Subba Reddy, (Ravi Nath Tilhari and Purushottam Kumar Chintalapudi, JJ.),
2026 SCC OnLine AP 2930

T. Subramanyam v. V. Shanmugam, (Ravi Nath Tilhari and Purushottam Kumar Chintalapudi, JJ.),
2026 SCC OnLine AP 2929

Tirumanuyam Srinivasulu Reddy v. State of A.P., (K. Suresh Reddy and Challa Gunaranjan, JJ.),
2026 SCC OnLine AP 2921

U. Appa Rao v. Union of India, (Battu Devanand and Subhendu Samanta, JJ.), 2026 SCC OnLine
AP 2935

Yarragorla Itukanalu v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 2927

Bombay High Court [3]
Aaddhyaa Seeds (P) Ltd. v. Hariyali Krushi Kendra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom

9412

Rukhmabai Keshav Tappe v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine
Bom 9518

Tata Capital Ltd. v. Priyanka Communications India (P) Ltd., (Amit Borkar, J.), 2026 SCC OnLine
Bom 9411

Chhattisgarh High Court [279]

Aarti Dewangan v. Shailendra Kumar Dewangan, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh
15301

Adhin Ram Sinha v. Sahni Ram Sahu, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
15332

Adimjati Seva Sahkari Samiti v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC
OnLine Chh 15534

Aghnuram v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15336
Ajay Bharti v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15454
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Ajoo Ram v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 15549
Aman Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15400

Aman Manchanda v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15354
Aman Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15476

Amar Khunte v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15466

Amit Gulhare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15415

Amrit Lal Kerketta v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15410
Amvrit Lal v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 15553

Anand v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15483

Anil Kumar Kanwar v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 15559

Anju Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 15297

Anju Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 15540

Ankit Kumar Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15464
Ankit Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15508

Anugrah Jyoti v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 15532
Anurag Chandra v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15502
Anwar Ali v. Senior E.R. Manager, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 15561

Ashish Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15429

Avinash Kumar Bagde v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.),
2026 SCC OnLine Chh 15288

Babita Paikra v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnlLine Chh 15521

Babla Khaparde v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 15294

Bablu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15443

Balram Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15338

Barelal Sinha v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15387
Bhikhari Nishad v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15492

Bhim Kumar Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15345
Bhojali Bai Yadav v. Swapnil Borkute, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 15319
Bhunil Sinha v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15519

Bindu Markam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15402

Binod Kumar Sharma v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 15544

Biram Bai Sahu v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
15528

Budheshwari Paikra v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 15289

Chain Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15506
Chamaru Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15501
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Chandan Singh v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2026
SCC OnLine Chh 15287

Chandrahas Sinha v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15390
Chandrashekhar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15425
Chandrashekhar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15514

Chief Executive Officer v. Akhilesh Kumar Singh, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 15524

Christopher Lawrence v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15344
Chudamani Sahu v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 15558
Dabal Sai Minj v. Rahul Kumar, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 15322

Daitari Deep v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15347
Davendra Chandraker v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15398
Deepak Dewar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15359
Deepak Kumar Singhal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15311
Dev Narayan Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15349

Devanand Banjare v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
15562

Devendra Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15339
Devprasad Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15467
Devvrat Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15461
Dhananjay Patnayak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15352

Dharamsheel Khobragade v. Chhattisgarh State Power Distribution Co. Ltd., (Bibhu Datta Guru, J.),
2026 SCC OnLine Chh 15556

Dharmendra Nirmalkar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15469
Dindayal Jolhe v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15418
Dipesh Kumar Shah v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15383
Dipesh Thakur v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15393
Doman Nishad v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15367
Durgesh Raikar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15439
Durgesh Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15457
Ebrensiya Tirkey v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 15554
Gaurav Soni v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15306
Ghanshyam Kenwat v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15388
Girdhar Bhoi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15463
Gitesh Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15427
Goutam Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15404
Govind Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15337

Harihar Prasad v. South Eastern Coalfieds Ltd., (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh
15547

Hariom Joshi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 15505
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Vardhman Auto Recycling LLP, In re, (Mahendra Khandelwal, Member (Judicial) and Atul
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 4388

VK Industrial Corpn. Ltd. v. Rushiharsh Industries (P) Ltd., (Sameer Kakar, Member (Technical) and
Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 4404

Windchimes Trading (P) Ltd., In re, (Jyotsna Sharma, Member (Judicial) and Anu Jagmohan Singh,
Member (Technical)), 2026 SCC OnLine NCLT 4386

Woven & knit v. Prodo Technologies (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and
Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 4414

Yash Deep Trexim (P) Ltd. v. Prithvi Devcons (P) Ltd., (Anupinder Singh Grewal, President), 2026
SCC OnLine NCLT 4378

Circulars [28]
* Central Board of Direct Taxes [Notification No. 111 of 2026-CBDT]

* Ministry of Agriculture [Noti. No. G.S.R. 141 [Ministry of Agriculture and Farmers Welfare,

Department of Agriculture and Farmers Welfare, Economics, Statistics and Evaluation Division,
Library and Information Assistant (Group B post) Recruitment Rules, 2026]]

* Ministry of Coal [Noti. No. G.S.R. 710(E) [Colliery Control (Amendment) Rules, 2026]]

* Ministry of Commerce and Industry [Notification No. 29/2026-27]

* Ministry of Consumer Affairs [Noti. No. S.O. 4587(E) [Sugar (Stockholding Limit of Bulk
Consumers) Order, 2026]]

i. No. -C.R. (Amdt.)/2026 [Competition Commission of
India (Commitment) Amendment Regulations, 2026]]
» Ministry of Defence [Noti. No. S.R.O. 25(E) [Subathu Cantonment Building Bye-Laws, 2026]]
» Ministry of Defence [Noti. No. S.R.O. 28(E) [Ambala Cantonment Building Bye-Laws, 2026]]
* Ministry of Defence [Noti. No. S.R.O. 30(E) [Mhow Cantonment Building Bye-Laws, 2026]]

» Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. G.S.R. 143 [Delhi Milk Scheme,
Junior Accounts Officer, Recruitment Rules, 2026]]

» Ministry of Health and Family Welfare [F. No. RCD-09002/1/2026-Regulatory-FSSAI(1) [Food
Safety and Standards (Packaging) Amendment Regulations, 2026]]

* Ministry of Home Affairs [Noti. No. G.S.R. 139 [Ministry of Home Affairs, Narcotics Control
Bureau, System Analyst (Hardware and Networking), Group ‘A’ Post, Recruitment Rules, 2026]]

* Ministry of Home Affairs [Noti. No. G.S.R. 140 [Ministry of Home Affairs, Library and Information
Assistant (Group ‘B’ Post) Recruitment Rules, 2026]]

* Ministry of Home Affairs [Noti. No. G.S.R. 711(E) [Central Reserve Police Force, Constable
(General Duty), General Duty Cadre, Group ‘C’ Post, Recruitment Rules, 2026]]

* Ministry of Home Affairs [Noti. No. G.S.R. 717(E) [Assam Rifles, Rifleman/Riflewomen (General

Duty). Group ‘C’ combatised post Recruitment (Amendment) Rules, 2026]]

* Ministry of Home Affairs [Noti. No. G.S.R. 742(E) [Citizenship (Third Amendment) Rules, 2026]1]

* Ministry of Jal Shakti [Noti. No. G.S.R. 142 [Department of Water Resources, River Development
and Ganga Rejuvenation, Central Water Commission, Senior Draughtsman, Recruitment Rules,

2026
» Ministry of Labour [Noti. No. G.S.R. 738(E) [Ministry of Labour and Employment, Economic

Officer Group ‘B’ Post Recruitment Rules, 2026]]
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» Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 708(E) [Indian Police
Service (Fixation of Cadre Strength) Third Amendment Regulations, 2026]]

» Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 709(E) [Indian Police
Service (Pay) Third Amendment Rules, 2026]]

* Ministry of Petroleum and Natural Gas [F. No. PNGRB/Tech/1-T4SCGD/(4)/2023 [Petroleum and

Natural Gas Regulatory Board (Codes of Practices for Emergency Response and Disaster
Management Plan (ERDMP)) Amendment Regulations, 2026]]

* Ministry of Power [Noti. No. JERC-JKI./Reg/2026/02 [Joint Electricity Regulatory Commission for

the Union Territory of Jammu & Kashmir and Union Territory of Ladakh (Appointment of
Consultants) (First Amendment) Regulations, 2026]]

* Ministry of Road Transport and Highways [Noti. No. G.S.R. 712(E) [Central Motor Vehicles
(Twelfth Amendment) Rules, 2026]]

* Reserve Bank of India [RB1/2026-27/234]

* Reserve Bank of India [RB1/2026-27/235]

* Reserve Bank of India [RB1/2026-27/236]

* Securities and Exchange Board of India [HO/24/11/36(24)2026-IMD-RAC4/1/18849/2026]
* University Grants Commission [F. No. 7-2/2026 (DEB-NWR)]

State Ordinance [1]

» Maharashtra Government Servants Regulation of Transfers and Prevention of Delay in Discharge
of Official Duties (Amendment) Ordinance, 2024 [Repealed]
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